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Central Mainistrati^ Tribunal
J^iaci^rT B^ch ,

2t !?-?«= 2* 2372/M, Oi 612/M. OA 613/99MA 25^4/98 UA 2524/98 MA 583/99. HA 594/99^
y.-:' ■' ■■ ■

OA614/99, OA 615/99, 0A616/99 OA 617/99MA585/99. MA 586/99. MA S8V99 St sll/tt
New Delhi thia the 2eth day of Deoe«>er.1|f99

-

t.5?-

•HMa

Hen ble Shri S.P. Bi.was, MeaberU)
OA 237ft/Qp - ^ -

1- Sat. Dipti Hoy w/o Shri Subroto Roy.
2. Shri p.L. Kapoor S/o late Shri B.C. Kapoor
(^th C/o Data Processing Centre N.S.S.O.
Departaent of Statistics. Ministry of Planning
Hans Bhawan, New Deihi-110002). ^

'  t3. Shri Narayan Chandra Dass. "
S/o Late Sh, Lai Mohan Daas,
C/o The Director,
Data Processing Diviaion N.SwS.O.
Ministry of Planning, GLT Road.
Bara Nagar.
Calcutta.

-

2:_

A

Pappii. Sr. Counsel withShri PraiBod Luniar A Shri R. Krishnaaurthi.
p

Versus

.-m

.Onion of India through

1. Secretary

A4-/-

AiW- •

'ji-

m:'

-A

.

tE: -<?-

pl ioants.
s:-
e-t--

"  -j:

,
Department of Expenditure,
Ministry of Finance. North Block
New Delhi.

The Secretary,
Department of Statistics.
Ministry of Planning.
Sardar Patel Bhawan, Sansad Marg,
New Delhi.

"4-

Chief Executive Officer,
National Sample Survey Organisation.

Sardar Patel Bhawan.Sansad Marg, New Delhi.

"-aw- —

Z

The Director,
Data Processing Division,

Survey Organisation.
a64, GLT Road. Bara Nagar
Calcutta. sar.

By Advocate Shri V.S.B. Krishna.
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fti;^- »iri S.K. S/p Shri D.C. IJhawan_

Shri jr^?. Rana^

3| 5 Sh.:a:.S. Sachdawa S/p Shri H.L..£achdeva
:  _:•- mt:4. -V.K. flbatnagar S/o Shri J.P. Bhatnagar

r^®®®i"9 Centre N.s:s.6.,-
M  Planning,Hans Bhawan, New Oeifii. 110002.
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All C/o The Director
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3. Sh. N.K. ̂ n«„„rtHis/o Sh. S.K.^a«diiji 3uni.t£^
6. Sh. «.D. ««tefce S/o,ah..Dashr.th R^itake kf i ' «
7. Sh. Shr-MMn :Borifc.r S/a_Sh. Anand Borikar

Bhri Diwakar Jimghar^,S/o Sh. Mahadeo Junghare
Shri C.R. Shah S/o J»iri P. Siah

Shri D.D. Dhinda S/o Sh. K.D. Dhinda

Sh. M. HajuiBdar S/o Sh. A.S. Majuadar
Sh. Shankar Vasmik S/o Sh. Da/nduji Vi
Sh. Shankat- Dass S/o Sh. N.C. Dass

Si. Asit Saha S/o Late Sh. K.PI. Saha

¥
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3/0 Sh.

8h. S.N. ̂ t«^S/o Sh. N.p«y«n n«ht«

Its. a. B.B. -tlihohir B/o B.n=hl ttanohar

»■ B.t. S/o Sh.-'ttaitr.tf n«.fc.
Sh. '^•T. Ur,|^;s/oSh. Thaganrao Laratr.

19b

•..i:* — — — •—» wi V

f20.

21.

22.

 ... . •■•■ -JSS>

^h. H.s.R. ai^tacharya S/o Sh Owi ^ -4 «a- -^fcy  »/o 5h^ Dwijapado BhattacharyJ^ 4^^?
Bh_ M.n Vaala.-L.-.^ "if#Sh. M.D. ^Ikir s/o Sh. Daahrath Kuhikar

23^ Sal. »I.M.|;an^ar Wo Sh. «anilcraDianj««r
i.a»ana «/o Sh. Bajai Saxena

All C/o ^>ata iftscessing Diwi-i«r, wHiniatry of Planning,

25.

26.

^ ■ Oeodatt ^nbulkar- •?/« k .C/o SPD. «SSO. hiniatry -^ulkar
y or rxannang, /Wiawdabad

'  of Planning, Biridih27. Sh. «.L. aitahi S/o Sh. p.m. zptahi
28. Sh. A. Chaudhary s/o Sh. D.D. Chaudhary
27. Sh. M. Sarkar.s/o Sh. J. Sarkar

Sh. S.K. Roy^o Sh. k.n. Rpy
Sh. Md. Shamsudin S/a Sh m wo/o Sh. Maqbool Husain
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VETRSUS

Union of Indie

Secretary, Department of Expenditure

Ministry of Finance, North Block,

New Delhi,

•)

2. The Secretary, Deptt. of Statistics

Ministry of Planning, S

Sardar Patel Bhawan, Sansad Marg,

New Delhi,

3. Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning

Sardar Patel Bhawan,

Sansad Marg,

New Delhi.

4. The Director

Data Processing Division

Narional Sample Survey Organisation,

164, GLT Read,

Bara Nagar,

Calcuttao .... RespxDDdents.

(Bv* Advocate Shri V.S.R, Krishna )

r-
contd.
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OA 612/99

1, Sh. Pradeep Kumar Kapll S/o Sh, r.R. Kapil.

?, Sh. Balblr Singh 3/o Sh, Late, R ?..N. Sharma,

3o 5h, P.S. Chauhan S/o Sh, K.L. Chauhan,

4, Mrs, ItKiu Dutta W/o Sh, Rajender Dutta,

5, Mrs, Swarn Issar W/o Sh, Rajesh Issar.

6, Sh, Krishan Chand Gautam S/o Sh, R.S. Gautam,

7, Sh. Satya Dev Gupta S/o .Sh, 3.K.L. Gupta,

8, Sh. 3.K. Tripathi S/o R.C. Tripathi,

9, Mrs. Shashi Sapra W/o Sh, T.3. Sapra.

1_0, "Mrs. Favnesh Sharma W/o-Sh. P.Lai.

^  Sh. Raiender Kumar KApoor S/o Late Sh. H.L. Kapoor,

12, Sh. Shahid Ali S/o Sh, Late J.S. All.

13, Sh, Som Nath 3/o Sh. H.L, Madan

14, Sb, A,K, Gupta S/o Sh. Late. H.C. Gupta

15, Sh. M.L. Goel S/o Sh. R.S. Goel.

16, Sh. N.P.S. Khli S/o Sh. Inder 3ingh Kohli.

17, Mrs. Sudeish Anand W/o Sh- Vinay Kumar,

18, Mrs, Oma Kapoor W/o Sh, A, Parsad,

19, Mrs. Manorama Bahal W/o Sh. L,K. Bahal,

20, Mrs. Meeno Maheshwari W/o Sh. Raieev Maheshwari,

21,-' Mir3, Shampa Bhattacharjee W/o Sh. S.K. Bhattarchjee

22, Sh, Vinod Kumar S/o Sh. G,R. Dor*3iyal,

contd,,
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Singh Singh

f'tireewi KureaJT^^S^ Sh» lihagiicn Daiiv^

Chand S/o Lite Sh^ jlf .C,
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^*i^icaah S^o JSh« Ganga Asrev^
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5^^

=-368^

^•hNarend^ Kurr»« ^shra S/o Pitai^r ̂ shra,
-*rs^ liidu ̂ teja w/p Sh, s.k. ^heja,

'  ' ^-*•^^" -. _ ^ ^ -is,-.Sh^hrander Singh Arora S/b Sh* Gursaran Sipi ^
Sh. Vlnod Kumar Sharma S/o Sh. p.h. Sha^, ^

i^jniar "S/o 3h, C,L» Asad, .
Sh, ̂ iK« Jain--S/b 'StV^-P^, Jainyv ^

3h*T^a^ria^^^_3h. (LateVgiK. 3hat^g«^
Sh, G. Ravindraa 3/i^ate Sh. Gopaian.

Sh. = 3,M.3a.1aJ S/o Late Sh. L.R. 3aiaj.
-Sh.S.C. 3ahni4/o|3h* (Late) wand Lai Sahni!*
Sb.3ai. Dhingra S/o Sh. <Late) Virbhan Dhingra^

•'^rf

S*. G«S, Anand S/o Sh, D.m. Anand,

Sh. Raj Kumar S/o Late Sh. hani

■•rs. Bhuwana Raman W/o Sh, A,.K, Raman,

Mrs. R.Jayalakahmi w/o Sh, Ramachandran.
Sh. S.B, Sarkar S/o Sh.(Late) B.B.Sarkar.

ijL'-i. .-

- -

-' —MiF

..-ISn..

All C/o Data Proceaaing Centre#
paptt, of statistics,

"  — 'y-Ministry of Planning, Hans Bhawan,
Delhi.110002.

a^hwrad shrl Krlshn, KuUta^ SA 81^: KrliifcM^
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68.
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srrrt. Usha Sreedharan P.shreecharan W/o P.Sreedharan.
Smt. Dolly Roy W/o Sh. S.'K. Roy,

Smt. Madhurl Gopal Naldu w/o 3h. Gopal K-aldu.
Sh. Gangadhar Awachltrao Chandan/heda 3/o 3h. Avachitrao C,
Sntt. Shrl Lata Pal w/o sh. A. Pal. KhRie.
Smt. Uppal Nandi w/o sh. D. Kandl.
Sh. Anil Dlnkar Raulwar 3/o Sh. Dinkar Raulwar.
Sh. Harish Chandra Natthuji Dudha s/o 3h. Kattoji Dudha.
Sh. Dhanraj Lahanujl s/o Sh. Lahanujl Dahat.

Sh. Prahlad Rajaram Tambe 3/o Sh. Saja Ram Tambe.
Sh. Kamaldas Bhiwajl Bansod 3/o Sh. 3hiwaji Bansod.
Sh. Daulat Sajrao Kambla s/o Sh. Rajrao Kamble.
Sh. Ghanshyam Shrlpad Salve 3/o Sh. Shripar Salve.
Sh. Prabhakar Gdav Dawaikar 3/o Sh.udhav Devaikar.

ah. Vinayak Laxman Bahad'ire -h - =
^ -/- -'h. oa>man Pahadure.

Sh. Jagannath Padurang Dhamd° -k d -
y  r.amo„ Pa-uranc Dhamde.

Sh. Dakram Mohapat Nandeshwa- 5/0 ^ •
^/o .■ichpa., Nandesnwar,

Sh. Bhaurao Kisanrao Sonbarse s/o Sh Xlaanrao Sonba-sa
Sh. Rameah Pusajl Baracatra S/o 3h. Pusajl Raracatra.
Sh. Hansaram Motlram handagaoU 3/o «oti Ram Nandgaoli.
Sh. Frabhunath Wasudeo khatekar s/o Sh. Wasudeo Khapekar.
Sh. Prabhudas Ramohandra Rangari s/o sh. Ramchandra Rangari
Sh. Jogeshwar Eatari shende s/o sh. Eatari Shande.
oh, Suresh Yadav Rao Ukey s/o Sh. Yadav Rao -Jkey.

contd...
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/

Sh. Gauri Shankar Dashrath Ninwae S/o Sh. Dashrath Niwae^

Sh. Kailssh Maroti Meshram s/o Sh, Maroti Meshram.

Sh, Manik Dashrath Ramteke S/o Sh, Dashrath Ramteke.

Sh. Bhoraj Nathuji Hatmode S/o Sh. A. Nathuji Hatmode.

All C/o Data Processing Division

N.S.S.O. Ministry' of Planning, Nagpur.

73, Sh. Raj Kishora Prasad S/o Sh. Bhubaneshwar Prasad.

74, Sh. Amar Kumar Sinha S/o Sh. Tribhuwan Parasad.

75, Sh. Alok Kumar Gupta S/o Sh. Tulsi Parsanha Gupta.

76, Sh. Nasaem Ahemad S/o Sh, Md. Zainul Abedin.

77, Sh. Ram Chander Koeri S/o Late Sh. Deo Chandra Koeri.

78, Sh . Ranjeet Banerjeo S/o Late Sh . Anil Kumar Saner iee .

7S. Sh . Ram Krishna Sose S/o Lae Sh . Bimal Krishna 3ose .

'80. ■■^-d . Suliman S/o Late Sh. ? anchu Mian.

,T ■; n /o Data Processing Division

K.3.S.O. Ministry of Planning,

Giridih. ... .Petitioner/Applicants

iBy Advocate Mrs.Shyamla paoou,Sr.Counsel with Sh.pramod
Kun-iSr & Sh.R.Krishnamurthi)

Versus

Union of India

1. Secretary

Department of Expenditure

Ministry of Finance, North Block,

New Delhi,

contd,
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(2.

gr.ijaimA;_

3.

%,

\ ' I

i.

.Q.

Secretary ~

Department of Statistics

Kinistry of Planning,

Sardar Patel Bhawna,

Sansad Marg,

New Delhi.

Chief Executive Officer,

National Sample Survey Organisation

Ministryof Planning,

Sardar Patel Bhawn,

Sansad Marg, New Delhi.

The Dire-ctor

Data Frocessing Divi-ion

Na-^.ional Sample Sur-.'ey Organisation

Ministry' of Planning,

GLT RCad, Bara Nagar,

Calcutta, Respcncernts

(By Advocate Shri V.S.R. Kalshna )

contd,
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QA 613/99

^  Sh» Oin Prakash S/o Sh, Shiv Charan Dassg

ja Sh o R.L. Dhlngra S/o Sh, Slsakh R»a Dhingra#
3, Sh, B.L, Tanaja S/o Sh, (tjate) Sawai Ram REt Tanela,

4, Mrs, Kusum Lata Mathur W/o Sh, R.BJ>!athur,
I

5, it}?. Jyoti Parkash B/o Sh. Bhlra Sen.
6, Mrs, Kanchan Talwar W/o Sh. M. Talwar.

7, Sh, P.R. Agnihotri S/o Late Sh. H.K. Agn4)hcrtri

8, "h . Pool! S/o Late Sh. R.^"'. PopLi,

9, T,H. Chawla S/o Sh, Sardari Chawla

All C/o Data Processing Centre,

N.S.S.O. Deptt, of Statistics,

Ministry of Planning, Hansw Bhawan,

New Delhi.110002.

|o, Sh, R.N. Patil S/o Sh. N. Patil.

Ij , Sh, R,M, Bagade S/o Sh, M. Bagade.

1«L, Smt, G.G. Gajbhe w/o Sh, G. Oajbhe,

13. Sh, S.R. Paul S/o Sh, R, Paul,

1^, Sh. S.S. Mukherjee S/o Sh, S.K. Mukherjee,

!£■, Snit, R, Bhattacharya W/o Sh, H, Bhattacharya, "

le, Sh, P.P. Meshraro 3/o Sh. P. Meshrara,

IT. Sh, D.A, Shambharkar S/o Sh, A, Shac&harkar,

IS, Sh, P.D, Bhagat S/o Sh, D, Bhagat,

V- '
contd.,.
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(.*^1,6/^ I^lta Processing Division,

W«^*S»0», Ministry of Planning,

tfilagi^o
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Gatkple B/o ̂ »Ro Oauple

^ HIb^ t, C^Jbhlya S/o Sh.V, Oajbhiye (Motf posted
Hashrsa %/o Late Sh« s» Mashram

i'^S.

54.

25.
*  /. '

26.

Hiss Anima Bisvas D/o Sh. Draapati Biswas

Sh. A^iiB Chatter^ s/o Late Sh. Bibhuti Bhushan Chatter joe
Miss Shanti Ottpta D/o Sh. Ananth Nath Gupta

Sh. Hangal Ruraar S/o Sh.(Late) Beni Pandit.

Sh. BhiiB Sin^ S/o Sh. Durga Pd, Harijan (NSSO Ahemadabad)
^  >r>rva> 'i>\o- Vi>Jrc- "SVvo-.

k-t T<-N»-

All C/o Data Processing Division,

B.S.S.O., Ministry of Planning,

Giridih.

(By Advocate Mrs.Shyamla pappu,Sr.Counsel with Sh.Pramod
Kumar &, Sh. R.Krishnamurthi)

Versus

Dninon of India

. .Pei- itioner;AR>kicaata.

i

Secretary

I'®ptt. of Enper^iture

Minl^ry of Finance, North Block

Hav Delhi.

J

contd....
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2, I The Secretary
- peptt. of Statistics#

rtlnlstry of Planning

Sardar Patel Bhavan#

Sansad Marg# New Delhi

3o Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning#

Sardar PSsl Bhawan#

Sansad Marg# New Delhi.

4^ The Director

Data Processing Division

National Sample Survey Organisation

Ministry of Planning

GLT P.Oad# Bara Nagar^

Calcutta,

(By Advocate Shri V.S.R. Krishna )

P:

.. Resoondents

contd...
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OA 614/99

1. Sh, K.K. Patney- S/o Late Sh. Jassu Ratp

2. Mrs, Krishna Kumari W/o Late Sh, Amar Nath

3. Ms, Mamta Chowdhury D/o Late Sh, S.Sengupta

4. Sh, P.M. Kiurian S/o Late Sh, Chacko Mathew

5. Sh, Ashit Ranjan Guha S/o Late Sh .■ Jadunath Guha

6. Kikhil chnndra Chaterjee S/o Late 3h. Kashi Nath Chaterjee

7. Sh. Sumekhal Das 3/c Late Sukhenc.re Cha Das

8. Sh. Sudhansn Ranjan Senguta 3/o Late Sh . Jog-nrer Dh.Senoupte

9. 3h. Kali Pada 3aha 3/o Late 3h. Sasanta K.Saha ^

10. Sh, Satya Ran jan Kaiyilal S/o Late Sh. . Sushil -h —ar -laivllal

11. Sh. A jit Mohan Dhoukctbet^s/o La e S-. Mano'nar D"-.oudhary
12. Sh. Hart Frasac Banerjee S/o Late Jatinendra 3ar.neriee

13. Sh. Kalachand Mukherjee 3/o Late Netaii Chanr e.ukherjee

14. Sh, Pawan Kirnar S/o Sh, 3atnarain !

all c/o General Secretam/

National Sample Sujr.'ey Employees Organisation

Hans Bhawan TlI,,NewDelhi.2, .. .Pe ti t I'one rs /
Applicants,

(By Advocate Mrs.Shyamla pappu,Sr,Counsel with
Sh.pramod Kuwar & Sh.R.Krishnamurthi )

Versus

Union of India

1. Secretary, Deptt, of Expenditure

Ministry of Finance, North Block,

New Delhi,

-f-

contd.,,
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The Secretary,

Department of Statistics

Ministry of. Planning, Sardar Fatel Bhawan,
Sansad Marg, New Delhi.

Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning,

Sardar Patel Bhawan,

Sansad Marg, Delhi.

4. The Director

Data Processing Division

National Sample Survey Organisation

GLT Road, Bara N'agar,

Resoond
Caiuutr a . .. .

ents,

(By Advocate Shri V.S.R, Krishna )

r-

contd,,



.//

f /
/ '

@
-15-

i  ;^-
OA 615/99

I  ->■-

I

3.

6.

7.

9.

Sl?.^Sen Gupta V© Sh.(Late) L.M.Sengupta
Mrs. Sarla Vaid W/o Late Sh. S.P. Vaid
Mrs.K^K.Girdhar W/o Sh. Prabhu Dayal Girdhar

Mrs. Raj Mallick w/o Sh. O.K. Mallick

Ms, P.Sengupta D/o Late Sh. Satybrata Dasgupta

Ms. Chhaya Dutta D/o Late Sh. K.M.Ghosh

Ms. Pronati Dutta D/o Late Sh.R.R. Ghose

MP. R.N. Katyal S/o Late Sh. Ch. G.R. Katyal

Sh. A.3. Roy Choudhar^'' S /o Ltxie. s.Vs C-Vs^

10. Mrs. Karuna Mi" ra 9/o 9ixx-rrvet.P
1\. Mr. Yasin Ansari-S/o SaVv

13.

1  .,

15.

le.

I?.

18.

H--

2 6.

27.

25..

23.

Mrs. Dipti Sen Gupta W/o S.v> V-te ^
Mrs. Aparana Fauzdar W/o 'i.V-N ho- v^-

Mrs. Namita Sarkar w/o 'b>v^ k-aie.

Mrs. Reba Gupta 9/o 'SV. kjiAe

Sh. Sasanka Sen S/o Late Sh. Swandra Kumar Sen

Gour Ch. Anon S/o Late Sh. Sadhan Ch. AAwon

Sh. ChanChL Kumar Chathaha 'S/o Late Sh. Sushi1 Kumar Chaltya

Sh. Anil Kumar S/o Sh . Radha Ballabh Kundu

Sh. ^faridas Ganguly S/o Lfee Sh . Satydncra Kumar Ganguly .

Sh. Himangshu Kumar Ghoseh S/o Sh.(Late) Girindra Kumar Ghosh

Sh. Subal Chandra Malty S/o Late Sh. Rashal Ch. Malty

Sh. Bhol=» M-ikbo'- s/o LaCe Sh. Krishna Ch. Kukherjee

contd,
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r2& sh. Amal Kumar Sen S/o Late Jayanta Kumar Sen
SH- cr.V,cx.\\crv^c« s\c Sr> D OvAcj^c*.
All C/o Secretary,

i- -■ '

National Sample Survey Organisation,
r

"' }■ ' Employees Association,

Hans Bhawan-II,

Itew Delhi.2,

(By Advocate Mrs.S^Warrila pappu,Sr.Counsel with
Sh.pratnod Kumar & Sh.R.Krishnamurthi )

. .Petitioner/
Applicants,

Versus

Union of INdia

1. Secretary,

Deptt. of Expenciture,

Ministry of Finance, t-'orth Block,

New Delhi .

2, The Secretayr,

Department of Statistics

MJ.r.istry of Planning, Sardar Fatel Bhawan,

Sansad Marc, New Delhi.2

Chief Executive Officer

National Sample Survey Organisation,

Ministry of Palanning, Sardar Fatel Bhawan,

Sansad Marg, New Delhi.2,

sr,.
if ','

The Director

-  i Data Processing Division,
'' 2 t

National Sample Survey Organisatin,

•  Ministry of Planning,

CJ Road, Bar a Nagar, Calcutta.
r

,  Calcutta.
..Respondent•

(3y Advocate shri Krishna )
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OA 616/99

1. Ms. Aloka Dutta D/o Late Sh.-S.C. Ghose - -

2. Ms. Kamle^ Katiyal D/o Late Sh. C.L, Sharma

3. Sh. A.C. Bhar S/o Late Sh. P.C. Bhar.

All C/o Tata Processing Centre,

N.S.S.O. Ministry of Planning,

Hans Bhawan, Mew Delhi.i.

Mrs. Pushpa Biswas W/o 3h. Rradip Kumar Biswas

Mihir Kunar Sarkar S/orSh. Krishna Prasanna Sarkar,

Mrs. Kusum Kali Biswas W/o Late Bikash Chandra Biswas.

Mr. Ashis Kumar Das 3/o 3h, Sacananda Dax.

l^ham Das S/o Sh. (LaTe) Mcnotosh Chandra Das,

Mr. Monojay Ghanti S/o Late Bepin Behari Ghanti.

Mr. Dibyendu Kumar Ghoshal S/o Late Heramb Ch. Ghoshal.

Mr. Sushen Cv^andra Das 3/o Late Krishna Pada Das.

Mr. Amal Kumar Mukherjee S/o Late Jitendra Math Mukherjee.

Mr. Dinesh Chandra Dalai S/o Late Chanira Mohan Dalai.

Mr. Pramathes Roy S/o Laee Rajen Roy.

Mr, Supriya Gupta S/o Late Sh. Samindra Krishna Gupta.

Mr. Manish Chaudhary S/o Late Harlbhaian Chaudhuri

4.

5.

a.

7.

10.

11.

12.

13.

14.

15.

16.

contd,..
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19.

20.

21.

22.

23.
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26.

25.

26.

27.

28.

"9.

30. _

31.

32.

33.

34.

35.

36.

37.

38.

39.

40.

41.

42.

Ms. Geeta Ghosh D/o Late Mahendra Ch. Ghosh.

Mrs. Sabitri Deb W/o Sh. Chitta R. Del.

Mr. Tarak Ch. Dutta. S/o Late Bisnucharan Dutta.
Mr. Nripendra Mohan Basu 5/o Late Ramani Mohan Basu.

Mr. Anutosh chakraborty S/o Late Gopal Chandra Chakarborty.
Mr. Keshab Chandra Biswas S/o Late Phanindra Nath Biswas.

Mr. Timir Baran Paul 5/0 Hail' Krishna Paul.

Ms Tapate Chakarborty W/o Sh. Amal Kumar Chakarborty

Mr.s Ratna Khan w/o Late Sailendra Hath Khan.

Mr. Santosh 9°'^ Date Jaytandra Lai 8cy.

Mr. Partha --arathi Bhattacharjee S/o Amulya Kumar Bhattachari

vpr. Sunil Kumar Ghosh S/c Late Narayan Ch. Ghosh.

Mrs. Chinu Bhattacharyee w/o Late Sh. Bupesh Ch. Bhattaonarye

Mr. Sandir-an Ray S/o La-e Rajencra Chandra Rov.

Mr. Chitta Ranian Kundu 5/o Late Sh. Chaitanya Charar Kundu

Mr. Sital Paul S/o Late Sh. Sashi Kanta Paul.

Mr. Sunil Kumar Roy S/o Late Sh. Battkrishna Roy,

Mr. Bimal Das Gupta S/o Late Nila Ram Das Gupta.

Mr. Biraj Kumar Basu S/o Birendra Hath Basu.

Mr. Ram Chandra Das S/o Late Purna Chandra Das.

Mrs. Bela Dutta W/o Late Sh. B Sudhir Dutta.

Mr. Dibakar Pal S/o Sh. Bishnu Pada Pal.

Mr. Jiban Kishore Dev S/o~Late Sh. Jatindra Lai Dev.

Mr. RanJit Kumar Mandal S/o Date Tulsi Ch. Mandal.

Mr. Bijon Lai Ghosh S/o Late Sh. Girija Hath Ghosh.

Mr. Sakti Ranjan Mukhopaflhyay S/o Late Sh- Santi Ranjan

All C/o Data Processing Deivision, N.S.S.O.,

Ministry of Plannina. Calcutta. -

(By Advocate Mrs.Shyamla Pappu, Sr.Counsel with
Shri prarood Kumar & Sh.R.Krishnamurthl )

f
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VERSUS

Union of India

Secretary, Deptt. of Expenditure

Ministryf of Finance, North Block,

N ew Delhi,

3 a

The Secretary,

Department of Statistics,

Ministry of Planning, Sardar Fatal Bhawan,

Sansad Marg, New Delhi,

Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning ,

Sardar Fatel Bhawan, Sansad Marc,

New Delhi,

The Director

Data Processing Division

National Samrle Sur^'ey Organisation

Ministry- of Planning, ■

GLT Road, Sara Nagar,

Calcutta,

(By Advocate Shri V,S,R. Krishna )

•y^/

.Respondents.

contd,,
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OA 617/99

1. Sh. Kuldeep Sharma 3/ o Shri G.K.Shanna

2. Sh. Arvind Cairae S/o Late Shri M.P.Cairae
y

3. Sh. H.C. Mehra S/o Late_Sh. Chaina Ram

4. •ah. M.C.Sharma S/O Shri Vasudeo Sharma

3h. S. Shattacharya 5/0 Late Sh. K.Bhattacharya
C/ 0 Data Processino Centre,

National Sample Sarvey Organisation

Department of Statistics,

Ministry of Planning,

Hans Bhawan II,

New Delhi-11008 2

BHrl Md. ALl Asgar Mandal S/o Sh. Ishaque Mondal

7- Sh. Pradlp Choudhary s/o Shri Sita Ram Choudhary

■'I

a^-

r"^

contd,.
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,,,s^he=h Cha..r= .oy S/o S.. Bi.ay Krishna Boy
sh jyoti- Ghosh S/c Late Sh. Narendra Math Ghosh

/  r r, Q'o Rar.ian Chattora]
Sh. Jagbandhu Chattoraj 3/o La-e Sn. -hitt. .
Sh. Kumaresh Das S/o Late Sh. Dinesh Chandra Das
Sh. subrata Roy s/o Sr) Dwipendra Karayan Roy

" /on 1 3 '^h . C^'O'jdhary
Sh Samlr Kumar Choudhary 0/0 Pra.u.la
Sh. AshoK Kumar Boso S/o Late Amal Changer -ose
Sh. Kamal Kumar Datta S/o Late Chintamani Dutoa
Sh. Buddhdov Paul S/o Surya Varayan Paul

|~7, 3h. Susanta Dutta S/o

2h. Shvanalesh C-. Biswas s>/o
^  , .. , 3/o sKionibhusnas Guha '■*.ai^jnda:

5h. Ashok Kuma^ . .3^^- --

3h. Maloy Ku.ar Ha-zh 3/o Lats Ra^hshB^a- -at'

\o.

\1.

\2l.

\S.

\S.

A6>.

,  3h. Arpan --lajumaaa-. ^/o
3»nt; ^'anju pas S v,'/o -ipa.^ l-Bc

2^.
. • o -• c..

3h. Dayal Kumar Csosh S/o Sh. danai -
Sh. Santanu Tapa-ar S/o '.ata Sh . Susnil --r.
3h. Gopal Chandra Rara s/o Laho .. ni,u.-n. .a

_jci

■  Sh. Sukvima-r Daa S/o hat', -lardhan aar
Smt.Aparna Bhaumik W/o Sri Ana':;i ShaumiK

^8 Smt. Kakali Dev v?/c Pradip Kr. Pev
Sh. Soumendra Kumar 'lohcnt-/ S/o 'Jngrai ; !onar._,.;

3CX Sh. Panchkari Das S/o Late Sh. Manr?la Das
Sh. Soumen Goswami S/o L^ Sh. Hani Gopal Grswami

3,1, Mr. Prasanta Bose S/o Lata Tara Kanto Rose
Smti^' Uma Chat opadhyay W/o Sh. Amitabha Chai-topadhyay
Srat. Shobha Chattopadhyay W/o Dr. Ashok Chatropadhvay

3^ Smt. Lily De W/o Dr. Prabir Kumar De

■iT^ /f:

contd,..
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s^.
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ss.

S3,.

5^.

s^

s>^

Qo,

€,V.

Snrt;. Snigdha Bas^ytt,

prablr Bose S/o Late Sh. Pnamatha Kath Bose
Sh, Praaap Kumat Deb S/o Lat Sh. Nepal Ch. Deb
Sh. Sauresh Basu S/o Late Sambhunath Baeu
Sh. Kabindra Nath Das S/o Sh. Harlpada Das
Sh. Gautam Mltra s/o Late Anin Chandra Mitra
Sh. Blshwarup Basu HaUloh S/o AJit Basu Nallaick
Sh. Dipak D3s s/a Nagendra Nath Des

Bs. Stb^hismata Biswas W/o Dr. Kunral Biswas
Sh. ̂ shoK KUmar Chatter.iee S/o Lare Ajit Shatterjee
Sh. Utpal Datta S/o Sh. Mandadulal "utta

.. — /rn c •»—; vj*" "i5va Nanoi
Sh. Marinal Kanti Nanai :s/o •

Sh. Alok Ku-iar ChaV.arborr.y S/o o:.. .-..il. -a-o -

5h. .Arnnava Dutta S/o Sri Buohn. . Dut--

Sh. Shekhar Ganguly S/o Late Sarish Sh. Gangulv
Sh. Janaranjan Haldar S/o Late u Kuna-

Sh. Subhanshu Ghosh 5/c ̂ arendra "ath Ghosh

Sh. Ravi Shankar Mishra S/'^ Sri Shashi Bhusan •'ishra
Sh. Suijrata Bhattacharya S/o Sri "itSnnra hatn Bhattachary
Sh. SujOi' Kumar Haldar o/o ua-e c) = LOj -uma-

3h. Samir Kumar mOK'dal S/o Sri Gooindo Lai Mondal
Sh. Tapan Kumar Nag S/o Late Suren-'ra Nath iag

Sh. Gautam Prasad Ghosh S/o Late Ganesn -handra Gh.,sh
Sh. Subir Kr. Sarkar S/o Late Pramatha Nath Sarkar
Sh%is gupta S/o Late Prafulla Kumar Dasgupta
Sh. Dhurjati Gupta S/o Late Ashok Kr. Gupta

Sh. Amp GHatterjee S/o Sri Arun Kumar Chatterjee
Sh. Vinayak R; Mahatpure S/o Ramram G. Mahatpure

f?''
contd...



mm -23-

feS.

4g.
fe7.

IgS.

it>

>^i

11-

")S

71.

Sh. DeWshish Choudhury S/o Late Sh. Hari Bha jarr Choudhury

Sh. Sudhakar Pal S/o Sh. Bishnupada Fal

Sh. Dillp Kumar r-ebnath S/o Late Sh. Radha Goinda Debnath

Sh. Fromode Roy Chakarborty S/o Rakesh Chandra Roys Chakrborty

Smt. Santa Raha W/o Asit Baran Rah"a

Sh. Dipankar Roy S/o Sh, Anildendu .Roy

Smt. Bandana Hazra V^/o Mr. M.N. Hazara

^>n- ^*.cAcx%Kio ̂ :L>«Tr>

All c/o Data Processing Centre

N.S.S.O. Minis ry of Planning Calcutta,

Sh, Puiak Kumar Char S/o Late 3h. Sudhanshu Naravan Char

C/o Giricih "ffic^

3h. Frakash M. Bapat 3/c Maha'^errac R..-apat

Sh. Shyam Sunder R, Lakhote S/o Ram Frasad D.—Lakliote

3h .Chanderkant G. Thakur 3/o Gajananrao V. Thakur

Sh. Shrikrisan K, Rathi S/o Kanhaiya Lai Rath^ji

Sh, Ishwar N. Zade S/o ?'aravanrac Zade

All C/o Data Processing Centre

N.S.5.0. Ministry of Planning,
t

Nagpur. • • • •Petitioner Applicants.

(By Advocate Mrs.Shyamla Pappu.Sr,Counsel with Shri
Pramod Kumar and Sh.R.Krishnamurthi )

1,

Union of India

Secretary, Depatt, of Expenditure

Ministry of Finance, North Block

ISew Delhi ,

t
ST-

i fy

contd,
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^4.

The Secretary,

Deptt. of Statistics,

Jiinistry of Planning,

Sardar Patel 3hawar.,

.Sansad Marg, New Delhi.

1>7

3, Chief Executive Offic??r

National Sample Survey Organisation

Ministry of Planning,

Sardar Pa-el Bhawan, Sansad Marg,

New Delhii

4, The Director

Data Processing Division

National Sample Survey Organisatin

Ministry of Planning,

GLT Road, Bara Nagar,

Calcutta. .Resoonnents, f
-5t

(By Advocate Shri V.S.R. Krishna )

contd.
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order

t|„.,'M.. 5^' lahaMlli SlTE"'"'"'"" W'-|1lD<'f ( J ) .

The epplicents in the aforenaid eight Original
Applioations are aggrieved hy the action of the respondents in
rejeoting their clain. for impdenentation/extension of the
benefits of the orders of the Hon'ble Supreme Court to them
dated 9.12.1996 in Hari Shamrao Hlmje » Ors. Vs. Union of
India * Ors. (Civil ippeal No. 16741/96 arising out of SLP
(C) No. 18948/95) read with the order dated 25.9.1998 in
Chandfaprakash lladhavrao Dad.a & Ors. Vs. Union of India a
Ors. (Review Petition 2096/95 in Civil Appeal No. 5008/96
arising out of SLP (C) No. 16646 of 1996). According to
them, the orders passed by the Supreme Court in those
petitions have been filed by others who are similarly placed
like them and are working .n the Data Processing Centre under

the Ministry of Planning, Government of India and holding the
same posts and designations as the present applicants. The
applicants claim that they are entitled to the ne. pay scales

of Rs.1600-2660 instead of Rs.1356-2200, Rs.2060-3200 instead

of Rs.1600-2660 and Rs.2375-3500 instead of Rs,2000-3200
w.e.f. 1. 1 1986 or the date of their promotion.whichever is

later, and to be fitted in the appropriate grades in the
redesignated posts.

2, The Apex Court in Hari Shamrao Hiaje'e case

(supra) allowed the appeal and set aside the Trilnmars order
by order dated 9.12.1996. The respondents were directed to
fit the appellants as Grade'B' Data Processing Assistant in

the pay scale of Rs.2000-3300 with all further consequential
benefits. It was further clarified by order dated 24.10.1997

1- that the pay scale will be Rs.2000-3200. Thereafter in

Chandraprakash Madhavrao Dawda's case (supra). the Hon ble
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Ipre^e Court in its order dsted 25.9,1998 had declared that
the appellants were=entitled to the designation of Data
Processing Assistants Grade-Ill ( called earlier as Grade'B')
in the scale of Rs.1680-2868 with effect from 1.1.1986, the
date when the IVth Pay Commission scales came into force. It
was further held that the appellants were also entitled to the
scale of Hs.5000-8000 with effect from 1.1.1996 in view of the j
Government orders passed in connection with the Vth Pay j
Commission recommendations. Although the Apes Court had held |
in that case that the judgement is applicable only to those 48
appellants" who were directly recruited as Data Processing
Assistants in the NSSO. Department of Statistics, Ministry of
Planning. Mrs. Shyamla Pappu, learned Senior Counsel has
submitted that in the order passed by the Hon'ble Supreme
Court on 14,5.1999 in Kamlakar & Ors. Vs. Onion of India &
ors. (interlocutory Application No. 1 in Civil Appeal No.
3182/99, arising out ct SIP (C) No. 19257 of 1995) the Apet
court has also granted to the applicants there the same
directions as given in Chandraprakash lladhavrao Dadwa's case
(supra).

3. Another set of applicants who were working in the

National Sample gurvey Organisation (NSSO), Data Processing
Centres at Delhi. Calcutta, Nagpur, Ahmedabad and Giridih. had
filed C.A. 1621/98 which was disposed of by Tribunal's order
dated 7.1.1999. Noting that the applicants are identically
placed and sim"i larly situated as the appel lants were in the
cases -before the Hon'ble Supreme Court referred to above, the
C.A was allowed with a direction to the respondents to place
the applicants in the higher pay scale of Rs.2600-3208 and
extend*^ to them this benefit w.e.f. 1.1.1986.
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4. Mrs. Shyamla Pappu, learned Sr. counsel for the

applicants, has contended that the applicants in the aforesaid

eight Original Applications are identically placed as the

appellants in the cases before the Hon'ble Supreme Court

(supra) and they should, therefore, not be deprived of similar

benefits of being placed in the higher pay scales w.e.f.

1.1.1986 with all consequential benefits, including arrears.

5. We have seen the reply filed by the respondents

and heard Shri V.S.R. Krishna, learned counsel. A

preliminary objection had been taken by the respondents that

the Principal Bench has no jurisdiction to entertain these

applications in the present form as the applicants are working

in different cities in the country. This plea is, however,

rejected having regard to the Hon ble Chairman s order -dated

3.12 1999 allowing the transfer petitions^ Another preliminary

objection was that the application is belated and hit b>

limitation under Section 21 of the Administrative Tribunals

Act, 1985. Mrs. Shyamla Pappu, learned Sr. Counsel, has. on

the other hand, submitted that the question of limitation does
1

not arise as what the applicants claim in these cases is the

extension of benefit of the orders of the Hon'ble Supreme

Court in similar cases. She has relied on Amrit Lai Vs.

Collectar, CEC (Revenue) (AIR 1975 SC 538) and K.I. Shephard

Vs. Union of India (AIR 1988 SC 688). Having regard to the

facts and circumstances of the case and noting that the

representations made by the applicants in 1998 for extending

the benefits of the aforesaid judgements of the Hon'ble

Supreme Court to the applicants have been rejected on various

dates in that year only, we are of the view that the plea of

limitation has to be rejected, subject to what is stated

below.

ft'
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6. On the merits, the respondents have not raised any

serious objections. They have stated that the Department of

Statistics (DOS) have constituted a committee to examine the

placement of the Electronic Data Processing (HDP) personnel in

Data Processing Division (DPD)_after the judgements deUvered

by the Supreme Court and Tribunal which is expected to submit

its report shortly^ but the sssne is not placed on record.

7, The main contention of the respondents is that the

applicants in the present eight O.As are not entitled for

extension of the benefits given to other applicants who went

to the Supreme Court in the aforesaid cases as those

Judgements are confined to only those appellants. However, it

is not denied that the applicants are similarly situated

employees working in various grades in NSSO in the Data

Processing Division. The Tribunal in OA 1621/98 has also held

in similar circumstances that similarly situated employees

need not come to Court for seeking identical benefits which

were earlier granted to their colleagues with which we

respectfully agree.

8. However, it is relevant to note that six of these

application? ha^e been filed in the Tribunal in 1999 and two

in 1998 for claiming benefits of higher pay scales w.e.f.

1. 1.1986 based on the judgements of the Supreme Court in

orders dated 9. 12.1996 and 25.9.1998. The applicants have

admittedly made representations for extension of the benefits

of the higher pay scales more tlian a decade later (see for

example representations dated 10.7.1998 and 6.11.l99^in O.A.

613/99 which was taken up during the hearing by learned Sr.

Counsel for the applicants. It is also relevant to note that
V

in the similar cases which were before the Hon'ble Supreme

Court, reliefs were first given only to 48 appellants before
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thea and later on extended to the others who had filed the

Review application. In the^facts and circumstances of the

cases, having regard also to the judgement of the Supreme

Court in M.R. Gupta Vs. Union of India (1995(5) Scale 29) in

such matters and the -provisions of Section 21 of the

Administrative Tribunals Act, 1985, we consider it appropriate

in the interest of justice,that the monetary benefits flowing

from the fixation of the applicants in the higher pay scales

should be granted to them only from the date each of the eight

Original Applications has been filed before the Tribunal with

notional fixation of pay w.e,f. 1.1.1986 or from the date of

their promotion, whichever is later, with consequential

benefits accordingly.

9. la the result, having regard to the facts and

circumstances of the case, the above eight Original

Applications (0.A.2370/98, O.A. 2372/98, O.A. 612/99. O.A.

613/99. OA 614/99, O.A. 615/99, O.A. 616/99 and O.A.

61''/99) are allowed with the following directions;

J
(a) Respondents to review the cases of the applicants

and identify their new designations and revised pai

scales in the light of the judgements of the Supreme

Court (supra) and place them in the appropriate

revised higher pay scales notion^lly with effect from

1.1.1986 or from the date of their promotion^whichever

is later. For the reasons given above, the applicants

shall be entitled to the benefit of the higher pay
«

scales with effect from the aforesaid date on a

notional basis and be entitled to the benefit of

arrears in the higher pay scales only from the date of
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filing each of the Original Applications y with

consequential benefits in accordance with law and

rules;

(b) The above action shall be taken within four months

from the date of receipt of a copy of this order.

Parties to bear their own costs.

-4
10. Let a copy of this order be kept in each of the

above Original Applications.

(S.P. Eiswas)
Member(A)

'SRD'

(Smt. Lakshmi Swaminathan)

Member(J)

J

A

SATISH CHANoihl ̂
Pr'vat® Socr»»!3'^y

(J^tral Adr-'nisTrativB Tribur'l
New Delhi


